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facilities, landscaping and environ­
mental planning. On finalisation of the 
master plan in consultation with the 
Archaeological Survey of India and the 
State Grovernment, responsibilities will 
be assigned to concerned agencies for 
the implementation of the master plan.

The expansion of its travellers lodge 
at Bhubanesw'ar by adding 26 double 
rooms, 2 suites, a restaurant and a con­
ference hall at an estimated cost of Rs. 
40 lakhs has been taken up by the 
India Tourism Development Corpora­
tion. a public sector undertaking.

The Department of Tourism has con­
structed a youth hostel at Puri which 
was commissioned on 14-11-1975.
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Indo-Buirladesh Trade Pact

JULY 22, 1977 Written Answers i 6o

4504. SHRI SAMAR GUHA; Will the 
Minister of COMMERCE AND CIVIL 
SUPPLIES AND COOPERATION be 
pleased to state:

(a) whether Indo-Bangladesh Trade 
Pact still exists;

(b) if so, the trade transactions in 
volume and financial amount between 
the two countries during the years
1975—77;

(c) thfi similar figure of expected 
trade during the year 1977-78;

(d) whether Government faced any 
constraint in implementation cf the 
Trade Pact; and

(e) if so, the facts thereabout?

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND CO­
OPERATION (SHRI MOHAN DHA- 
RIA): (a) Yes. Sir.

(b) India’s exports to Bangladesh 
for 1975-76 were R's. 62.12 crores and 
for 1976-77 (April—February^ Rs. 46.14 
crores. India’s imports from Bangla­
desh were Rs. 4.65 crores in 1975-76 and 
Rs. 6.07 crores in 1976-77 (April— 
February).

(c) The target for export to Bengla- 
desh during 1977-78 has been fixed at 
Rs. 60.5 crores. No formal target for 
import from Bengladesh has been fixed.

(d) No, Sir.

(e) Does not arise.

Complaints acainst CustQims Officials 
at Visakhapatnam

4505. SHRI A. ASOKARAJ; Will the 
Minister of FINANCE AND REVENUE 
AND BANKING be pleased to state:

(a) whether the customs authorities 
at Visakhapatnam are still working 
under the emergency and harass the 
passengers and ofHcers/crew of the 
Indian ships and discriminate among




